
The National Electricity Plan of Ministry of Power assessed coal requirement for

power sector in the year 2026-27 to be 877 MT.

(c) and (d) Government alongwith coal PSUs evaluates coal supply/production

scenario periodically. In view of the available resources in India and allocation of coal

blocks, it is estimated that India will largely be able to meet its substitutable non coking
coal demand by 2030 as power plants designed on imported coal will continue to import

coal. Further, high grade coal will also continue to be imported for blending purposes.

The supply of coking coal in the country is limited and therefore the country will

not able to meet a substantial part of the demand of coking coal from domestic

production and thus there is no option but to import coking coal to meet the demand

of the consuming sectors.

Loss making PSUs

*240. SHRI DHIRAJ PRASAD SAHU: Will the Minister of HEAVY INDUSTRIES

AND PUBLIC ENTERPRISES be pleased to state:

(a) the details of sick Public Sector Undertakings (PSUs) along with the
accumulated loss of such PSUs during the last three years and the current year, PSU-

wise;

(b) whether fresh initiatives have been taken by Government for improving the

performance of loss making PSUs; and

(c) if so, the details thereof?

THE MINISTER OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (SHRI

ARVIND GANPAT SAWANT): (a) The Department of Public Enterprises has issued

Guidelines dated 29.10 2015 for "Streamlining the mechanism for revival and restructuring

of sick/incipient sick and weak Central Public Sector Enterprises". The concerned
administrative Ministries/Departments follow the extant guidelines of the Government

in respect of the sick/loss making CPSEs on case to case basis. According to the

guidelines, those CPSEs which are having negative net worth, are considered as sick.

Thus, as per the information available in Public Enterprises Survey 2015-16, 2016-17 and
2017-18 laid in both the Houses of Parliament in respective years, there were 48, 54 and

56 sick Central Public Sector Enterprises (CPSEs) which had negative net worth as on

31.03.2016, 31.03.2017 and 31.03.2018 respectively. The details of these CPSEs along
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with the accumulated losses for the last three years i.e. 2015-16, 2016-17 and 2017-18

is given in Statement-I (See below)

(b) and (c) Improvement in the performance of CPSEs is a continuous process.

Enterprise specific measures for their turnaround are taken by the administrative

Ministries/Departments having jurisdiction over the concerned CPSEs. These, inter
alia, include business restructuring, such as, formation of joint ventures, modernization.

and improved marketing strategies, corporate governance, professionalization of board

of CPSEs etc. However, Department of Public Enterprises (DPE) has issued Guidelines

dated 29.10.2015 for "Streamlining the mechanism for revival and restructuring of sick/
incipient sick and weak CPSEs" to be followed and implemented by the administrative

Ministries/Departments on case-to-case basis. The Government has approved revival/

restructuring/merger plans for 6 sick/loss making CPSEs whose detail is given in

Statement-II.

Statement-I

(A) List of sick CPSEs with their negative net worth and accumulated
losses during 2017-18

(` in lakhs)

Sl. No. CPSEs As on 31.03.2018

Net worth Accumulated
loss

1 2 3 4

1. Air India Engineering Services Ltd. -113978 130645

2. Air India Express Ltd. -91329 171988

3. Air India Ltd. -2489371 5391439

4. Airline Allied Services Ltd. -165415 205640

5. Andaman and Nicobar Isl. Forest & Plant. -32310 34579
Dev. Corp. Ltd.

6. Bengal Chemicals & Pharmaceuticals Ltd. -9204 24699

7. Bharat Coking Coal Ltd. -42882 268781

8. Bharat Pumps & Compressors Ltd. -10921 19277
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9. Bharat Wagon & Engg. Co. Ltd. -1768 9353

10. BHEL Electrical Machines Ltd. -825 1875

11. Birds Jute & Exports Ltd. -12244 12407

12. British India Corporation Ltd. -80909 84130

13. Burn Standard Company Ltd. -10756 29219

14. Fertilizers & Chemicals (Travancore) Ltd. -169579 234347

15. Fresh & Healthy Enterprises Ltd. -1810 16418

16. Handicrafts & Handloom Exports Corp. of -4093 0
India Ltd.

17. Hindustan Antibiotics Ltd. -35860 45319

18. Hindustan Cables Ltd. -567313 614923

19. Hindustan Fluorocarbons Limited -6184 8145

20. Hindustan Newsprint Ltd. -78 11276

21. Hindustan Organic Chemicals Ltd. -106146 117711

22. Hindustan Paper Corporation Ltd. -31354 119095

23. Hindustan Photo Films Manufacturing -2033003 2055901
Co. Ltd.

24. Hindustan Shipyard Ltd. -61944 123161

25. HMT Bearings Ltd. -12387 16158

26. HMT Chinar Watches Ltd. -59372 59538

27. HMT Machine Tools Ltd. -119188 149119

28. HMT Watches Ltd. -287402 288051

29. Hooghly Dock And Port Engineers Ltd. -10453 13352

30. Hooghly Printing Company Ltd. -45 316

31. Hotel Corpn. of India Ltd. -24252 38012
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32. HPCL Biofuels Ltd. -3909 25040

33. ITI Ltd. -90887 443233

34. IDPL (Tamilnadu) Ltd. -2563 4690

35. Indian Drugs & Pharmaceuticals Ltd. -753450 765138

36. Instrumentation Ltd. -66670 69176

37. Madras Fertilizers Ltd. -49203 66656

38. Mahanagar Telephone Nigam Ltd. -633735 795165

39. Nagaland Pulp & Paper Company Ltd. -7954 14601

40. National Jute Manufactures Corporation Ltd. -23704 29285

41. NBCC Engineering and Consultancy Ltd. -134 234

42. NEPA Ltd. -1929 60411

43. North Eastern Handicrafts & Handloom -247 1144
Dev. Corpn. Ltd.

44. North Eastern Regional Agri. Marketing Corp. Ltd. -1716 2531

45. Odisha Drugs & Chemicals Ltd. -1343 1475

46. PEC Ltd. -113391 119391

47. Rajasthan Drugs & Pharmaceuticals Ltd. -1285 4515

48. Ranch! Ashok Bihar Hotel Corpn. Ltd. -699 582

49. Richardson & Cruddas(1972) Ltd. -28909 44570

50. RITES Infrastructure Services Ltd. -58 0

51. Sambhar Salts Ltd. -3324 4490

52. STCL Ltd. -456405 457556

53. TCIL Bina Toll Road Ltd. -1585 3542

54. The Bisra Stone Lime Company Ltd. -11639 20371

55. Tungabhadra Steel Products Ltd. -6093 6937

56. Utkal Ashok Hotel Corpn. Ltd. -2405 403

TOTAL -8855612 13236010
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(B) List of sick CPSEs with their negative net worth and accumulated
losses during 2016-17

(` in lakhs)

Sl. No. CPSEs As on 31.03.2017

Net worth Accumulated
loss

1 2 3 4

1. Air India Engineering Services Ltd. -113978 130645

2. Air India Express Ltd. -117256 198064

3. Air India Ltd. -2147232 4856622

4. Airline Allied Services Ltd. -141027 181252

5. Andaman and Nicobar Isl. Forest & Plant. -32310 34579
Dev. Corp. Ltd

6. Assam Ashok Hotel Corpn. Ltd. -778 890

7. Bengal Chemicals & Pharmaceuticals Ltd. -10210 25705

8. Bharat Pumps & Compressors Ltd. -10921 19277

9. Bharat Wagon & Engg. Co. Ltd. -1768 9353

10. BHEL Electrical Machines Ltd. -267 1317

11. Birds Jute & Exports Ltd. -12244 12407

12. British India Corporation Ltd. -80909 84130

13. Bum Standard Company Ltd. -10756 29219

14. Fertilizers & Chemicals (Travancore) Ltd. -155439 220209

15. Fresh & Healthy Enterprises Ltd. -766 15374

16. Handicrafts & Handloom Exports Corp. of -1902 3284
India Ltd.

17. Heavy Engineering Corpn. Ltd. -33669 104365

18. Hindustan Antibiotics Ltd. -56654 66113
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19. Hindustan Cables Ltd. -567313 614923

20. Hindustan Fluorocarbons Limited -6107 8068

21. Hindustan Organic Chemicals Ltd. -123993 135704

22. Hindustan Paper Corporation Ltd. -31354 119095

23. Hindustan Photo Films Manufacturing -2033003 2055901
Co. Ltd.

24. Hindustan Shipyard Ltd. -75051 125260

25. HMT Bearings Ltd. -12249 16020

26. HMT Chinar Watches Ltd. -59374 59540

27. HMT Machine Tools Ltd. -106263 136194

28. HMT Watches Ltd. -286553 287202

29. Hooghly Dock And Port Engineers Ltd. -11424 14323

30. Hotel Corpn. Of India Ltd. -19070 32830

31. ITI Ltd. -134501 466288

32. IDPL (Tamilnadu) Ltd. -2563 4690

33. Indian Drugs & Pharmaceuticals Ltd. -736556 738700

34. Indian Oil-CREDA Biofuels Ltd. -28 2512

35. Instrumentation Ltd. -66670 69176

36. Madras Fertilizers Ltd. -43007 60460

37. Mahanagar Telephone Nigam Ltd. -333139 494569

38. Nagaland Pulp & Paper Company Ltd. -7954 14601

39. National Jute Manufactures Corporation Ltd. -23704 29285

40. NEPA Ltd. -4942 63424

41. North Eastern Handicrafts & Handloom -300 1198
Dev. Corpn. Ltd.

84 [RAJYA SABHA]Written Answers to Starred Questions



1 2 3 4

42. North Eastern Regional Agri. Marketing Corp.Ltd. -1716 2531

43. Odisha Drugs & Chemicals Ltd. -1343 1475

44. PEC Ltd. -107997 113997

45. Rajasthan Drugs & Pharmaceuticals Ltd. -1285 4515

46. Ranchi Ashok Bihar Hotel Corpn. Ltd. -473 367

47. Richardson & Cruddas(1972) Ltd. -28909 44570

48. RITES Infrastructure Services Ltd. -58 0

49. Sambhar Salts Ltd. -3062 4232

50. STCL Ltd. -390718 391869

51. TC1L Bina Toll Road Ltd. -1074 3031

52. The Bisra Stone Lime Company Ltd. -10588 19320

53. Tungabhadra Steel Products Ltd. -6093 6937

54. Utkal Ashok Hotel Corpn. Ltd. -2327 325

TOTAL -8168847 12135937

(C) List of sick CPSEs with their negative net worth and accumulated
losses during 2015-16

(` in lakhs)

Sl. No. CPSEs As on 31.03.2016

Net worth Accumulated
loss

1 2 3 4

1. Air India Engineering Services Ltd. -48310 64977

2. Air India Express Ltd. -129408 210425

3. Air India Ltd. -1680195 4138082

4. Airline Allied Services Ltd. -106087 146312
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5. Andaman and Nicobar Isl. Forest & Plant. -32310 34579
Dev. Corp. Ltd

6. Assam Ashok Hotel Corpn. Ltd. -778 890

7. Bengal Chemicals & Pharmaceuticals Ltd. -10661 26156

8. Bharat Pumps & Compressors Ltd. -5442 10795

9. Bharat Wagon & Engg. Co. Ltd. -4567 7919

10. Birds Jute & Exports Ltd. -11759 11922

11. British India Corporation Ltd. -68999 72220

12. Burn Standard Company Ltd. -7404 25867

13. Cement Corpn. of India Ltd. -3782 84923

14. Fertilizers & Chemicals (Travancore) Ltd. -130888 195660

15. Heavy Engineering Corpn. Ltd. -25526 96138

16. Hindustan Antibiotics Ltd. -49915 57087

17. Hindustan Cables Ltd. -802160 849770

18. Hindustan Fluorocarbons Limited -6367 8328

19. Hindustan Organic Chemicals Ltd. -69150 110147

20. Hindustan Paper Corporation Ltd. -29554 119095

21. Hindustan Photo Films Manufacturing Co. Ltd. -1741287 1764185

22. Hindustan Shipyard Ltd. -100428 130637

23. HMT Bearings Ltd. -11883 15654

24. HMT Chinar Watches Ltd. -59007 59173

25. HMT Machine Tools Ltd. -97699 123436

26. HMT Watches Ltd. -262039 264828

27. Hooghly D*ock and Port Engineers Ltd. -15570 18469

28. Hotel Corpn. of India Ltd. -18726 24986
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29. ITI Ltd. -137718 491515

30. IDPL (Tamilnadu) Ltd. -4050 4450

31. Indian Drugs & Pharmaceuticals Ltd. -721003 723095

32. Instrumentation Ltd. -45939 60646

33. Madras Fertilizers Ltd. -53215 70668

34. Mahanagar Telephone Nigam Ltd. -39614 210710

35. National Jute Manufactures Corporation Ltd. -24180 29761

36. North Eastern Regional Agri. Marketing -1716 2531

Corp. Ltd.

37. Odisha Drugs & Chemicals Ltd. -1403 1552

38. PEC Ltd. -98781 104781

39. Rajasthan Drugs & Pharmaceuticals Ltd. -1285 4515

40. Ranchi Ashok Bihar Hotel Corpn. Ltd. -272 764

41. Richardson & Cruddas(1972) Ltd. -40580 46064

42. Rites Infrastructure Services Ltd. -48 0

43. Sambhar Salts Ltd. -2201 3377

44. STCL Ltd. -334304 335884

45. TCILBina Toll Road Ltd. -28 1985

46. The Bisra Stone Lime Company Ltd. -8812 17545

47. Tungabhadra Steel Products Ltd. -43179 44023

48. Utkal Ashok Hotel Corpn. Ltd. -1850 2345

TOTAL -7090079 10828871
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Statement-II

Details of CPSEs/Units for which revival/restructuring/merger plans
approved by the Government

Sl. Name of the Ministry/ Date of approval/Gist of the approval

No. Department/CPSE of the Government

1 2 3

A. CPSEs to which revival/
restructuring/merger

plans approved

Department of Fertilizers

1. Brahmaputra Valley Fertilizer Government approved on 21.5.2015

Corpn. Ltd financial restructuring and setting up of a

new brown field Ammonia-Urea complex at

Namrup through Joint Venture.

Ministry of Steel

2. Hindustan Steelwork Cabinet approved financial restructuring of

Construction Ltd. HSCL on 25.6.2016 and its takeover by NBCC.

The company was takenover by NBCC on

01.04.2017.

D/o Heavy Industry

3. Richardson & Cruddas Ltd. Cabinet had approved on 9.9.2016 inter alia

financial restructuring to come out of the

purview of BIFR, strategic disinvestment of

Nagpur and Chennai units, etc.

4. NEPA Ltd. CCEA approved on 3.10.2018 budgetary

support for Revival and Mill Development

Plan (RMDP), pending salary dues, statutory

dues, VRS and thereafter on completion of

RMDP, the company will be disinvested.
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5. Hooghly Printing Company CCEA approved on 19.9.2018 closure of
Ltd. business operations of HPCL and its merger

with the holding company, Andrew Yule
Company Ltd.

Ministry of Railways

6. Konkan Railway Corporation CCEA approved on 15.12.2017 2nd financial
Ltd. restructuring proposal of KRCL in the form of

conversion of redeemable preference shares
of the Government into convertible preference

shares to remain networth positive.

WRITTEN ANSWERS TO UNSTARRED QUESTIONS

Allotment of coal blocks

†2374. SHRI AJAY PRATAP SINGH: Will the Minister of COAL be pleased to
state:

(a) whether it is a fact that a proposal for allotment of land for the dump area
of M/s Sasan Power Limited, Mohan Amal Extension Coal Block has been received from

Madhya Pradesh Government;

(b) if so, the reason for not granting permission for land use till date; and

(c) by when land will be made available?

THE MINISTER OF COAL (SHRI PRALHAD JOSHI): (a) Yes Sir, a proposal was
received from Government of Madhya Pradesh to quickly approve the transfer of land

required for OB dump area of captive coal block of Sasan UMPP.

(b) and (c) The land requested by Government of Madhya Pradesh for OB dump

area of captive coal block of Sasan UMPP had been acquired by Central Government

under Coal Bearing Areas (Acquisition and Development) Act, 1957. There is no

provision in the said Act for transfer of land to a private entity as the land acquired

†Original notice of the question was received in Hindi.
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